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Heard Sri A. Srivastava, _
counsel for the applicant and Sri A K.
Sinha, learned counsel for the
respondents is present an affidavit
which is filed by him that can be taken

on record. The learned counsel for the

applicant has submitted that the

applicant on being promoted as join the
| higher post i.e. Class one post. The ;
u relief sought in the O.A. is no more the
applicant’s submissions now. Hence, g
the O.A. has become infructuous.
In view of the statement made by
the learned counsel for the applicant L
. - , R e
& the O.A. stands disposed of as being 1* B
l infructuous. No costs. i
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